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At NHRC, Shah says
don’t apply western
norms of rights here

EXPRESS NEWS SERVICE
NEW DELHI,OCTOBER 12

HOME MINISTER Amit Shah on
Saturday said that India’s human
rights policy must focus on the
rights of civilians killed by mili-
tants or Maoists as muchasitdoes
on police atrocities and custodial
deaths.

“Thereis no bigger violation of
humanrights than those affected
by militants in Kashmir or Naxals.
We mustlook at theseissueswith
an Indian outlook,” Shah said,
while speaking at the 26th foun-
dation day of the National Human
Rights Commission (NHRC).

Shah, whowas the chief guest
at the event, said that western
standards of human rights cannot
be blindly applied to Indian issues.
“Women not having access to toi-
lets and safe methods of cooking
isa humanrightsissue. Modi gov-
ernment has ensured upliftement
of millions of individuals from
these situations,” he said, enumer-
ating the government’s efforts at
increasing the standard of living.

The Union minister said that
under Prime Minister Narendra
Modi’s leadership, India is mov-
ing towards a scenario where
there will be no human rights vi-
olations.

“India has an inbuilt frame-
work of human rights. Our family
values have special protection of
women and children, and villages
look after the poor believing it to
be part of their dharma,” he said.

NHRC chairperson and former

Amit Shah at the 14th Annual
Convention of the Central
Information Commission in
New Delhi on Saturday. P11

ChiefJustice of IndiaH LDattu said
that the government has sup-
ported the commission in fulfill-
ing its mandate. “The Home
Minister’s presence is a source of
encouragement to NHRC,” he said.

Dattu added that the NHRC
has fulfilled its mandate by tack-
ling pressing issues related to
bonded labour and custodial
deaths.

According to the commis-
sion, in 2018-19, the backlog of
legal cases has significantly re-
duced, and only cases which
were filed after 2017 are cur-
rently pending. It said that the
NHRC has heard and decided
691 cases and granted compen-
sation worth Rs 25.38 crore.

Dattu credited senior IPS offi-
cer Prabhat Singh, Director
General (Investigation) of the
NHRC who was appointed in
January, with bringing down the
pendency of cases.
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Z.ero tolerance towards

custodial deaths: Shah

TRIBUNE NEWS SERVICE

NEW DELHI, OCTOBER 12
Maintaining that the govern-
ment has zero tolerance
towards custodial deaths,
extra-judicial Kkillings and
police atrocities, Union Home
Minister Amit Shah today
emphasised that acts of terror,
violence and other human
deprivations should also be
treated with equal concern in
protection of human rights.
Addressing the 26th foun-
dation day celebrations of
National Human Rights
Commission (NHRC) in Del-
hi, Shah, in a strong reposte
to critics, countered that the
Narendra Modi government
was working extensively to
protect the human rights.
“The government is provid-
Ing electricity to households,
free medical services and gas
connections. Providing toilets
1s also ensuring the human
rights of people and the Modi
government has done a mas-
sive work 1n the direction to

Home Minister Amit Shah being presented a memento by

NHRC Chairperson HL Dattu in New Delhi on Saturday. pi

provide these rights to the
people,” the minister said.

Shah said, “40,000 civilians
have been killed since Inde-
pendence in Kashmir by mil-
itants. Is that not an attack
against human rights? I
would like to ask, do the fam-
1lies of people who died due
to terrorism in Kashmir have
no human rights?”

Noting that India’s social
structure has an inherent
strength to protect human
rights of poor, weaker sec-

tions, women and children,
Shah asked the NHRC to
broaden the arc of its cog-
nisance to other aspects of
the rights. “I Dbelieve
human rights norms made
by the UNHRC are not
applicable in India. Their
definition of human rights
1s limited. We should make
our own definition.”
Invoking Mahatma Gand-
hi, Shah said his principles
and values encompassed a
wide range of human rights.
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- AMIT SHAH AT NHRC EVENT

Human Rights need to he
seen In Indian perspective

World standards
different from
Indian situations

PNS B NEW DELHI

There has not been a bigger
violation of human rights
than against those who are vic-
tims of terrorism and naxalism,
Union Home Minister Amit
Shah said on Saturday at the
26th National Human Rights
Commission (NHRC) founda-
tion day celebration here, amid
concerns over human rights
issues in Kashmir from sever-
al quarters.

He said that human rights
in the country need to be
looked at with an "Indian per-
spective”. "There is an essential
difference in "human rights" as
it should be seen in India and
in the rest of the world because
of the inherent difference in
beliefs and circumstances”,
added the BJP president.

Citing Kashmir as an
example, Shah said that more
than 40,000 people have been
killed because of terrorism in
Kashmir since the 1990s.
"Don't they have human rights?
The NHRC should also look
into this,” he said. The practice
of human rights in the country
has been built into the Indian
way of life, Shah said. "If we go
by global parameters [on mea-
suring human rights violations
in India and in the rest of the
world], it won't be right. As far
as the rights of children and
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Union Home Minister Amit Shah being presented a memento by former Chief
Justice of India and NHRC Chairperson HL Dattu during NHRC foundation day
function at DRDO Bhawan in New Delhi on Saturday PTI

women are concerned, those of
the poor and underprivileged
are concerned... they are
inbuilt within the society, with-
in our family, without any
intrusion from law," Shah said.

While emphasising on zero
tolerance towards custodial
deaths and police atrocities; he
spoke for the protection of
human rights of the victims of
terrorism and those who have
been unable to enjoy the fruits
of development because of the
violence inflicted by naxalism
and terrorism. "I think the
time has come to look at
human rights from a new
dimension," he added.

The BJP leader said thou-
sands of outfits are working on
ground to ensure that human
rights are enforced there. These
too, he argued, should be given
space and platform by the
NHRC. "The Modi
Government has fought suc-
cessfully against human rights
violations. When people don't

have access to toilets, is it not a
violation of human rights?
When people are forced to
burn twigs to cook food, is it not
a violation of human rights? By
providing 13 crore gas connec-
tions, 10 crore toilets, 2.5 crore
toilets and 3-3.5 crore houses
with electricity, the Modi
Government carried out the
biggest exercise towards restor-
ing human rights anywhere in
the entire world," Shah said.

"Our saints have written lit-
erature that explicitly talks
about human rights. They gave
us the slogan of "Vasudhaiva
Kutumbakam (the world is
one family'. So when we were
thinking of the entire world,
you can see that concerns like
human rights were inbuilt in
our system," he said.

Shah added that there
could not be a better charter of
human rights than Narsi
Mehta's 'Vaishnava Jana To',
sung and immemorialised by
Mahatma Gandhi.
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S ~ Expand
~ definition of

human rights:
Amit Shah

SPECIAL CORRESPONDENT
NEW DELHI

There was a need to ex-
pand the definition of hu-
man rights beyond the in-
ternational standards as it
was not sufficient in the In-
dian context, Union Home
Minister Amit Shah said on
Saturday.

Addressing the National
Human Rights Commis-
sion’s 26th foundation day
celebration here, Mr. Shah
said India would not be as
successful in furthering the
cause of human rights if it
did not go beyond the in-
ternational standards.

“India and the world
have different concepts
and situations regarding
human rights. If we eval-
uate it with the world’s
standards, then perhaps
that is not right,” he said,
adding that the protection
of human rights of women
and children was “in-built
in the social fabric and fa-
mily system”.

Referring to NHRC chair-
person Justice (retired)
H.L. Dattu, he said: “I re-
quest Mr. Dattu to go
beyond legal boundaries
and give space and a plat-
form to the many people
working for human rights
protection on their own, as
a matter of duty.”

He added there was a
need to combine the “new
concept” of human rights
with the traditional.

“I know when I say hu-
man rights, people see the
meaning as police atroci-
ties and custodial deaths,
which is a fact. We have no
objections. Every citizen
should get the Constitu-
tionally-guaranteed pro-
tection. There is no dis-
pute.

“But there are so many
other dimensions, which
we have to see with diffe-
rent perspectives,” he said.



f:*m
\3 Need to redefine global human rights

Times of India, New Delhi
Sunday, 13th October 2019; Page: 14
Width: 33.27 cms; Height: 21.51 cms; a3r; ID: 30.2019-10-13.53

norms in Indian context, says Shah

Times NEws NETWORK

New Delhi: Home minister
Amit Shah on Saturday said
global humanrightsnorms—
which tend to focus on police
atrocities, custodial deaths
and extra-judicial killings —
need to be redefined in the In-
dian context to include denial
of alife of dignity due to pov-
erty and rising violence.
Speaking at the 26th Foun-
dation Day celebrations of Na-
tional Human Rights Com-
mission here, Shah said while
police atrocities, unexplained
custodial deaths and extra-ju-
dicial killings should be avoid-
ed atall costs, dealt with stern-
ly and justice ensured, there
wasaneedtospell out “human
rights” in the Indian context
and widen its scope to include
rights of citizens to a life of

“ The biggest challenges to human rights in our
country are poverty and rise in violence. The 5 crore
homeless people, 15 crore without access to LPG,

50 crore lacking access to health facilities and 10 crore
without toilets were all facing violation of human
rights. The Modi govt has tried to fight poverty and
assure human rights to around 70 crore people

AMIT SHAH | Home minister

dignity with access to basic fa-
cilities like health, security,
toilets, housing, education etc.

Bringing up the example of
Jammu & Kashmir, Shah said
around 40,000 people have been
killed due to terrorist violence
since 1990. “Didn’t their fam-
ilies have human rights?” he
asked. “Due to Naxalism,
many districts in the country
have been denied develop-
ment. Many lives have been

lost, many families destroyed...
I maintain that there can’tbe a
more serious human rights vi-
olation than the sufferings of
people hurt by terrorism and
Left-wing extremism.”

Shah, in his speech deliver-
ed in the presence of NHRC
chairperson Justice H L. Dattu
and other members of NHRC,
stated: “I believe human rights
norms as defined at the inter-
national level and in the Indian

context are very different... We
must think about expanding
thescope of humanrightstoin-
cludemanyother parameters”.

“The biggest challenges to
humanrights here are poverty
and rise in violence. The 5
crore homeless people,15crore
withoutaccessto LPG,50crore
lacking access to health facili-
tiesand10crore withouttoilets
four years ago were facing vio-
lation of their human rights.
The Modi government has tri-
ed to fight poverty and assure
human rights to around 70
crore people by reaching them
thesefacilities,” he stated.

“If NHRC works with the
government as well as NGOs
and organisations working at
the grassroots, this would be-
come the most comprehensive
effort across the world to se-
cure humanrights,” he stated.



Morning Standard, New Delhi
Sunday, 13th October 2019; Page: 9
Width: 6.13 cms; Height: 12.24 cms; a4; ID: 50.2019-10-13.71

‘Need for new human
rl_ghts definition’

New Delhi: Union Home
Minister Amit Shah on
Saturday pitched for a new
definition of human rights in
India saying, it needs to be
looked at with an ‘Indian
perspective’. Addressing the
26th foundation day
celebrations of National
Human Rights Commission
(NHRC), Shah said there was
an essential differencein
‘human rights’ as it should be
seen in India and in the rest of
the world because of the
inherent difference in beliefs
and circumstances. Shah said
Modi government’s efforts to
provide toilets, houses,
electricity to the poor in his
first five years was the biggest
effort towards restoring human
rights in the entire world.




Hindustan Times, Delhi
Sunday, 13th October 2019; Page: 10
Width: 17.12 cms; Height: 47.50 cms; a3; ID: 16.2019-10-13.39

general secretary Jaideep Govind in New Delhi on Saturday. PTI

Shah highlights need to

redefine human rights

HTCorrespondent .
= letters@hindustantimes.com

NEW DELHI: Union home minister
Amit Shah on Saturday called for
theneed toredefine humanrights
intheIndian context, saying that
the definition should not be lim-
ited to custodial deaths or extra
judicial killings.

Speaking onthe occasion of the
National Human Rights Commis-
sion’s (NHRC) 26th Foundation
Day on Saturday, Shah said,
“Global parameters should notbe
only parameters. It’s the time to
redefine rights violations with
the Indian perspective and
should include poverty and vio-
lenceinoursociety.”

“We have approached the
human rights issue with a nar-
row prism,” he added.

The home minister said terror-
ism or Maoism were the biggest
causeofhumanrights violations,
but those killed in such acts and
theirfamiliesdid not getasmuch
attention asthosekilledin police
custody. The Centre, hesaid, had
zero-tolerance on custodial
deathsand extrajudicial killings.

He said more than 40,000 peo-
ple have been killed in Kashmir
since 1990, while Maoism has
thwarted the development of sev-
eral districts. “Was thisnotavio-
lation of the human rights of
these people? Butit wasneverdis-
cussed! Modi has solved the prob-
lems ofthese 70 crore people and
protected their humanrights.”

“Indian context is different
fromrestofthe world. Wehaveto
redefine humanrightsaccording
toour challenges and situation,”

headded, while highlighting that
denial of basic facilities such as
housing, medical aid, cooking gas
and electricity, among others
should alsofallin the purview of
humanrights violation.
Theminister said protection of
human rights of children,
women, poor and marginalised
sections were inbuiltin the social
fabricofthe country. “In ourfam-
ily system, the human rights of
children and children are pro-
tected without any interference
oflaw.Invillages, there aremany
organisations which are helping
thepoorand the underprivileged
astheir duty for years.”
Underlining the welfare meas-
ures of the Narendra Modi-led
government, he said five crore
families did not have housing
facilities, 3.5 crore household
were deprived of electricity, 15
crorefamiliesdid nothadaccess
toclean cookingfueland 50crore
peoplehad nomedical insurance
cover butthe Narendra Modigov-
ernmenthastried toaddressthis
issuebytakingthesefacilitiesto
intended beneficiaries after 2014.

‘GOVTREDUCED NEED
TOFILE RTIPLEAS’

The objective of the Modi govern-
ment is to proactively put out as
much information as possible in
publicdomain toreduce theneed
for RTIapplications, Union home
minister Amit Shah said on Sat-
urday. The success of a govern-
mentdoesnotliein the highnum-
ber of Right to Information (RTI)
applications, Shah said while
addressing the Central Informa-
tion Commission convention.
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e’ SHAH: IT'S TIME

T0 REDEFINE
HUMAN RIGHTS

NEWDELHI: Union home minister
Amit Shah on Saturday called
for the need to redefine human
rightsin the Indian context, say-
ing that the definition should not
belimited to custodial deaths or
extra-judicial killings.

Speaking on the occasion of
the National Human Rights
Commission’s (NHRC) 26th
Foundation Day on Saturday,
Shah said, “Global parameters
should not be only parameters.
It’s the time to redefine rights
violations with the Indian per-
spective and should include pov-
erty and violencein our society.”

“We have approached the
human rights issue with a nar-
row prism,” he added.

The home minister said ter-
rorism or Maoism were the big-
gest cause of humanrights viola-
tions. »P10
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mpo?  Shah flaunts

rights record

OURSPECIAL
CORRESPONDENT
New Delhi: Union home min-
ister Amit Shah on Saturday
extended the definition of
human rights violation to de-
nial of basic facilities such as
toilets, electricity, gas connec-
tion and shelter and claimed
that the Narendra Modi gov-
arnment had done far more by
providing these facilities to
people than any other govern-

ment inthe past 70 years.

Addressing the foundation
day celehration of the Nation-
al Human Rights Comimission
(NHRC), Shah said human rig-
Ints violations should not only
mean police atroclties and cus-
tody deaths but alse denial of
hasic facilities to people.

“The schemes by the
Narendra Modi-led govern-
ment to provide gas connec-
tion, toilets, houses, and elec-
trieity to the poor people start-
ed in 2014 for the first fime
gines Independence. These
schemes were Lhe higzest ef-
fort towards restoring human
vights in the country,” the
home minister said.

Shah said people hurt by
terrorisim and Naxallsm wete
the bigeest vietims of human
rights violations and the
definition of human rights in
Indian context should be ex-
panded.

On Jammn and Kashmir,
he said; “Forty thousand peo-
ple have been killed in Kash-
mir due to terrorism since

1992, Do the families of people
who were Killed have no
human rights? 1s that not
an attack on their human
rights?

“1 believe that people being
affected by terrorism and Ma-
oists attacks are also human
rights issue and should be
looked at. [ think the time has
come to look at human rights
from a new dimension. We
have zero-tolerance against
extra-judicial deaths, police
atrocities but we should also
concentrate equially on terror-
ism and Naxalism as these are
the blggest attack against the
human rights.”

The NHRC s celebrating
its 26th foundation day and
Shah was the chief guest.

The mandate of the NHRC

-set yp on Octobier 12, 1995

is to work for the promotion
and protection of human righ-
ts and take cognisance of such
complaints wherein the ac-
tions, inaction and omissions
of govermment functionaries,
prima facie or allegedly, cause
human rights vicldtion,

It s 8 recommendatory
quasi-judicial body, having
powers of a civil court to call
for any documents and sum-
mon any public authority ina
case of human rights viola-
tion.

In a case of human righis
vielation, its recommenda-
tions ara twoiold: reliefto the
vieting and punishment to the
guilty, the NHRC said in a
statement.
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SHAH BATS FORHUMANRIGHTS

UNION Home Minister Amit
Shah on Saturday said the
Central government has
zero-tolerance on custodial

deaths, extra-judicial deaths,

and police atrocities.

Addressing the 26th founda-_-

tion day celebrations of

National Human Rights Com- -
mission (NHRC) in Delhi, Shah -

also praised the Modi gov-
ernment of working exten-
sively to protect the human

rights and said it was the first

time that a government,
from 2014 onwards, worked

on the human rights matter.
“The Modi government has
worked on various frontson

human rights,” Shah said.

“The government is provid-
ing electricity to households,

free medical services, and
gas connections. Providing

Union Home
Minister
Amit Shah

toilets is also the human
rights of people and the :
Modi government has done a -
massive work in the direc-
tion to provide these rights
to the people,” he said.

Shah said, “Forty thousand

- civilians have been killed

since Independence in Kash-

. mir by militants. Is that not
- an attack against human
. rights?”

—Tanushree Pandey
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At NHRC, Shah says
don’t apply western

norms of rights here

EXPRESS NEWS SERVICE
NEW DELHI,OCTOBER 12

HOME MINISTER Amit Shah on
Saturday said that India’s human
rights policy must focus on the
rights of civilians killed by mili-
tants or Maoists as muchasitdoes
on police atrocities and custodial
deaths.

“There is no bigger violation of
human rights than those affected
by militants in Kashmir or Naxals.
We must look at these issues with
an Indian outlook,” Shah said,
while speaking at the 26th foun-
dationday of the National Human
Rights Commission (NHRC).

Shah, who was the chief guest
at the event, said that western
standards of humanrights cannot
be blindly applied to Indian issues.
“Women not having access to toi-
lets and safe methods of cooking
isa humanrightsissue. Modi gov-
ernment has ensured upliftement
of millions of individuals from
these situations,” he said, enumer-
ating the government’s efforts at
increasing the standard of living.

The Union minister said that
under Prime Minister Narendra
Modi’s leadership, India is mov-
ing towards a scenario where
there will be no human rights vi-
olations.

“India has an inbuilt frame-
work of human rights. Our family
values have special protection of
women and children, and villages
look after the poor believing it to
be part of their dharma,” he said.

NHRC chairperson and former

Amit Shah at the 14th Annual
Convention of the Central
Information Commission in
New Delhi on Saturday. P11

Chief Justice of IndiaH L Dattu said
that the government has sup-
ported the commission in fulfill-
ing its mandate. “The Home
Minister’s presence is a source of
encouragement to NHRC,” he said.

Dattu added that the NHRC
has fulfilled its mandate by tack-
ling pressing issues related to
bonded labour and custodial
deaths.

According to the commis-
sion, in 2018-19, the backlog of
legal cases has significantly re-
duced, and only cases which
were filed after 2017 are cur-
rently pending. It said that the
NHRC has heard and decided
691 cases and granted compen-
sation worth Rs 25.38 crore.

Dattu credited senior IPS offi-
cer Prabhat Singh, Director
General (Investigation) of the
NHRC who was appointed in
January, with bringing down the
pendency of cases.
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‘Terrorism, Maoism biggest
threat to humanrights’

» NEW DELHI, DHNS: Asserting that there
should be zerotolerance towards custodial
deaths and extra-judicial killings, Union
Home Minister Amit Shah on Saturday called
for the pratection of human rights of the
victims of terrorismand Maoism, even as he
asked NGOs to look atissues witha different
lens.

Shah said that terrorism and Maoism are
among the biggest threats to human rights
and thousands of families have fallen victims
to these. Addressing the 26th foundation
day celebrations of National Human Rights
Commission, he told the Commission and
other institutions involved in the field of
human rights to rise above the confines of law
and take the protection of humanrightsas a
sacred ethical duty.

“lappeal to the NGOs to see the issue with a
different perspective. There is aneed to infuse
Indian ethos, our cultural values,” he said.
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At NHRC, Shah says
don’t apply western
norms of rights here

EXPRESS NEWS SERVICE
NEWDELHI,OCTOBER 12

HOME MINISTER Amit Shah on
Saturday said that India’s human
rights policy must focus on the
rights of civilians killed by mili-
tants or Maoists as much as it does
on police atrocities and custodial
deaths.

“Thereis no bigger violation of
humanrights than those affected
by militants in Kashmir or Naxals.
We must look at these issues with
an Indian outlook,” Shah said,
while speaking at the 26th foun-
dationday of the National Human
Rights Commission (NHRC).

Shah, whowas the chief guest
at the event, said that western
standards of human rights cannot
be blindly applied to Indian issues.
“Women not having access to toi-
lets and safe methods of cooking
isa humanrightsissue. Modi gov-
ernment hasensured upliftement
of millions of individuals from
thesessituations,” he said, enumer-
ating the government's efforts at
increasing the standard of living.

The Union minister said that
under Prime Minister Narendra
Modi’s leadership, India is mov-
ing towards a scenario where
there will be no human rights vi-
olations.

“India has an inbuilt frame-
work of human rights. Our family
values have special protection of
women and children, and villages
look after the poor believing it to
be part of their dharma,” he said.

NHRC chairperson and former

Amit Shah at the 14th Annual
Convention of the Central

Information Commission in
New Delhi on Saturday. P11

Chief Justice of India H LDattu said
that the government has sup-
ported the commission in fulfill-
ing its mandate. “The Home
Minister’s presence is a source of
encouragement to NHRC," he said.

Dattu added that the NHRC
has fulfilled its mandate by tack-
ling pressing issues related to
bonded labour and custodial
deaths.

According to the commis-
sion, in 2018-19, the backlog of
legal cases has significantly re-
duced, and only cases which
were filed after 2017 are cur-
rently pending. It said that the
NHRC has heard and decided
691 cases and granted compen-
sation worth Rs 25.38 crore.

Dattu credited senior IPS offi-
cer Prabhat Singh, Director
General (Investigation) of the
NHRC who was appointed in
January, with bringing down the
pendency of cases.



